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Through Speed Post 

IN TIlE HIGH COURT, OF DELI-II AT NEW DELHI 

F.No.624/Comp.lDHC/No. 3~0D - ( G 
Dated: 07,102-) hj 

From, 

The Registrar General 

Delhi High Court 

New Delhi 

To, 

Su b: Quotation for two (02) nos ..of Network-attached Storage (NAS) of 32 TB 

Sir, 

This court intends to purchase two (02) nos. of Network-attached Storage 

(NAS) of 32 TB having at least Core 2 Duo Processor, 4 GB RAM, 
supporting 200 concurrent users, having Enterprise Discs and supporting 
back-up f,'om the end-users having Windows Operating Systems. 

You are requested to submit quotation in a sealed envelope to the 

undersigned on or before :)./-01/1 11 I If .The validity of rates should not be less 
than G1110nths.. 

The envelope should be addressed in the name of "Registrar General, 
Delhi High Court New Delhi" and the subject of this letter be superscribed on the 
envelope. 

The quotation received after due date shall be summarily rejected. 

Yours Truly, 

~ 

(Keshav Kr. Bhati) 

Joint Registrar (Comp.) 
for Registrar General 

F. No. 624/Comp.l DHCfNo. :3 ~11 Dated:- Ol~-

CCto::)or uploading on the Official Website of Delhi High Court 

I. Dealing Assistant of Computer Cell, Delhi Higb Court 

~/'

(Jagdish Lal) 

AOJ (Comp.) 


